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Government could not take a decision.
Here in the stajement it has been said
that the Commutt>c has submitted the
report on the 23rd of Januvary. This is
about the actual cost of the embankment.
We are told that tnw iy under considesa-
tion. So we want to hnow what minimum
time will be required in spite of their
submitting this 1eport, including the cost
of the embankment, to support this
scheme.

DR, K. L. RAG 1t will take about 2
ar 3 months; t i< suder the process «f
¢xamination.
next Advisory Cowvmttee, The Advisory
Committee meets once n a month or once
in two months and it will be put up before
the next Advisory Committee

Setting up Fertilizer Plants in Collabora-
tion with Toyo Eangineering Corporation
of Japan

+
*5. SHRI SARO) MUKHERJEE:

SHRI K. BALADHANDAYUT-
HAM:
Will the Miister of PETROI EUM

AND CHEMICALS be pleased to state:

(a) whether there is a proposal to et
up five new fertilizer plants in collabora-
tion with Toyo Ekngineering Corporation of
Yapan:

(b) if so, the sailent features of the
projects and Government's decision in the
matter; and

(c) Whether Government have consider-
cd the possibility of building the fertilser
plants without any foreign collaboration?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHR! D. K.
BOROOAH): (a) to (c). An offer *has
been received from Engineers India
Limited—a public sector undertaking
under this Ministry—for setting up of five
fertilizer plants in collaboration with Toyvo
Engipeering Corporation based on credit
assistamce from Japan. The offer, which
is beihg evaluated, covers the setting up of
five fertilizer plantg—three at inland loca-
tions bered on 900 TPD of ammonia and
two at port Jocations for the production of
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nitrogenous and complex fertilizers based
on 1300 TPD of ammonia. The total
rupec cost of the five projects would be
Rs. 491 crores and foreign exchapge com-
ponent Rs. 156 crores. These prajects will
be executed as in the case of other projects
with maximum possible utilisation of ser-
vices and supplies available within India.
This would mean that external assistance
will be utilised only to the extent required
to fill up gaps in the design and engineer-
ing fields in which efforts are bcing con-

. tinued to secure maximum self-reliance.

, SHRT SAROJ MUKHFRJEE May I
hnow from the hon. Minister whether
Engineers India Limited has made thws
offer, in spite of the fact that theic 15 no
gap in indigenous hnow-how in nur coun-
try and no other gap is there as well? May
I know whethe: in spite of thiy they have
proposed the setting up of fertiliser plants
In collaboration with foreign companics,
for instance, thc Japanese company”

SHRI D K. BOROOAH: Certainly, su
far as fertilizers are concerned, we have
advanced our techmology, but in thi- cae,
it is a somewhat specialised type of techno-
logy for which we have to have foreign
collaboration None-the-less. ou fut=ntion
is that there should be maximum partici-
pation by our engincers and technologists
in this project

SHRI SAROJ MUKHERIFE: The hon.
Minister’s reply does not satisfy me,
because in spite of the fact that we wamt
to have a sell-reliant economy, we u'e
depending upon foreign collaboration.

Engineers India Limited has been given
the muin job of developing petro-chemicals
and petroleum refineries, but instcad of
doing that, they are going into fertilisers,
distilleries and breweries and all sorts of
other things. They are not doing the main
thing, and they have not set up any
refinery,

SHRI D. K. BOROOAH: Feruliser is
alse one of their jobs.

SHRI BHAGWAT JHA AZAD: Moy I
know whether the yen credit that has been
sought for in this connection for the ferti-
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liser projects has been already agreed to
or they are in the process of being nego-
tiated, and if so, may I know the amount
sought for?

SHRI D. K. BOROOAH: We have not
agreed to anything. It is being discussed
and it is under consideration. So, it wi]l
be too early to say this.

SHRI BHAGWAT JHA AZAD: There
is no question of our agreemeni; I am
asking the hon. Minister to tell us the yen
credit that has been sought for by us. How
can we agree? We are only asking for it.
1 want to know whether they have agreed:

SHRI D. K. BOROOAH: They have
given a proposal which is being considered,
and details are to be worked out.

SHRI SAMAR GUHA: In conducting
these negotiations with Japan, in regard to
the setting up of the fertiliser plants, may
I know whether the quantum of help that
Government will get from Japan in regard
to foreign exchange has been decided and
also whether a demarcation has been made
as regards the extent to which our techno-
logical know-how would be utilised and to
what extent their know-how and tcchnology
would be utilised? May I know whether
this demarcation has been made clearly
and whether the whole aspect has been
gone into?

SHRI D. K. BOROOAH: That is the
point under discussion. We are suggesting
that our engineers should have as much
respon:ibility as they can really bear.

SHRI SAMAR GUHA: When will it be
finalised?

SHRI D. K. BOROOAH: 1t is difficult
to say this. But this is under active consi-
deration.

SHRI SAMAR GUHA: Fertiliser pro-
duction is an urgent issue. How long will
this discussion continue? It is the most
urgent issue.

SHRI D. K. BOROOAH: We have to
strike a balance between producing ferti-
liser as fast as we can and also developing
our own technology so that we can be self-
reliant,
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SHRI P. VENKATASUBBAIAH: In
setting up these fertiliser plants in colla-
boration with the Toyo Engineering Cor-
portion of Japan, may I know whether the
Government of India have taken sufficient
care to see that the indigenous raw
material, namely coal which is in abun-
dance in this country is made maximum

use of, instead of depending upon the
import of raw materials?
SHRI D. K. BOROOAH: This is a

proposal which is not based on coal. We
have three fertilisers factories which
are based on coal and they are being set
up. But, as the hon. Member Shri
Samar Guha had pointed out, it is a
matter of great urgency, and, therefore, it
was thought that we should go ahead with
it, because otherwise there would be a tre-

mendous gap between requirement and
production.

SHRI RAJA KULKARNI: In this
Japanese collaboration, has Government

given the management of these five plants
to the Japanese company?

SHRI D. K. BOROOAH: No, Sir.

SHRI DASARATHA DEB: Is it a fact
that one of the terms and conditions of
the agreement reached ig that the Toyo
Engineering Corporation will be free to
bring raw materials from Japan if supplies
in India are delayed and will also bring
labour from Japan if there is some labour
trouble in these factories? If so. is this
not against the working class of India?

SHRI D. K. BOROOAH: The answer is
No (with a capital N).

SHRI K. S. CHAVDA: What
total amount involved in these
fertiliser plants?

SHRI D. K. BOROOAH: I have already
stated that Rs. 491 crores would be the
total cost. Out of that, the foreign
exchange component will be around Rs. 156
crores.

is the
five new

SHRI B. V. NAIK: The hon. Minister
stated that out of these five projects, two
will be on the coast and three will be
inland fertiliser plants. Has this decision
about location been taken by Engineers
India Ltd. or by the Toyo FEnginecring
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Corporation or by the Government of

India?

SHRI D, K. BOROOAH: No deccision
hag been taken, Certainly the decision
will not be taken by the Toyo Engineering
Corporation but by Engineers India I.td.
and the Government of India, which s
more or less the same thing.
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